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qEF TREgH i ST A

75 feett, 1 arder, 2026

RT3, 1706(3T).— Fea 1T TLHTT, TP TR AT =T 1956 (1956 T 48) (Frer T T T2
I<h ATETHIT FgT TAT &) T 91T 3F ol IT-eITT (1) FIRT V& RRAT T TN X g0, Tg THTHTT gl ST
F TATH T AgTg 57 F Afgear e orer § Greenfield Expressway & .5, 215.8 & f#.41. 244.5
(TTEE FHAT, TTAHT HTHAT) TF F -TUE F (FATT (FTSHL0/T5E TS Tigd 2-TH/4-3T T T AT(R),
LA, T ST TATAT o6 Al TATS o (o7 ag G Tufera g e dfera auie = Tqg=1 | =Jr
AT g, UHT ST T ST FLA 3 (O AT T S0 FAT 2

Fre AT =Af<h, ST 3% G # Baas g, 3 Afaf=aw &t g 37 6t IT-am7 (1) F eI qarh
TSI % o0 UHT IH o ITANT 92 TSI H TH ATSEEAT & TR Sl A & ShHE & 6 FiaL v
AT T T AT |

T T ST HerT ATTART, AT 39 (AT STy, TR Rl S HA aral & forfed
T H YA I SITUIAT ¥ IHH I8 STITT ATHAT TohT SO ST FeqT TN, ATIHAT T AT
&9 F 77 T fafers T9aT g 97 S &7 a8 97 S UHT Arafa) S g9ars & T a97 UHT 3
ST= F2 o TAT, AT Als 2, SH TeH TEEFET AEaeqa T80, AT FT AT AT SIAT 1 SATATT HT
TRAT AT AT HT T |

IF ATt &t &7 39 i IT-LTT (2) 3 el Teqw wrresRTy g o war s ot saer sifaw
g |

2403 GI/2026 (1)
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TH ATAAT o AT ST ATAT I F LT AT A= AL TAH TR & I FATAT | 3TAH
3T IAHT Raeg AThAT gIT Mo 6T ST aehat & |
AT

WETY TST & AfgeaiT o # Greenfield Expressway # fh.t. 215.8 & f.#fY. 244.5 F forg smiw
T ST ATAT HLAAT LT STTAT €T Afga S T € ier faawor

TST T AT WERTY I et T A1: sEAETTR |
A AT HEAT T THTT 1 T &AHT T AAGA
e T e | e

2 | s | =+ | s | & |

[T T AT AT |

i 7 A R |

1 193 | e | 0.04 @EF=)| 0.04]

2 1318 |[EmeTe e | 0.265 @EF=w ) 0.265|

3 1345 | e | 0.26 EF=w) 0.26]

4 1493 |ty Rz | 041 @FET)| 0.41]

15 527 | [ | 0.335 @F=w )| 0.335|

6 1531 | e | 0.035 @7 )| 0.035|

7 720 | e | 0.03 @F=w)| 0.03]

8 |River [T [ | 0.04 @FET)| 0.04

9 |Road [T = | 0.04 &FT)| 0.04

110 |Road [T = | 0.28 @F)| 0.28|

T 6T ATH: T |

11 172 R Rz | 0.01@FET)| 0.01]

12 175 i Rz | 0.04 =) 0.04

113 182 P |t Rz | 0.07 @F=)| 0.07|

114 183 P i Rz | 0.14 =) 0.14]

115 |Road [T (R | 0.27 @F=)| 0.27|

T 7 AT gEATETE |

116 |[116/1 |ty |lorr | 0.02 @FET)| 0.02)

117 125 |t |l | 0.16 &) 0.16]

18 128 p |t |l I 0.1 FF || 0.1]

19 1132 |t |l | 0.3 @&FEm)| 0.13]

20 133 |[Fsfr |l | 0.08 &%) 0.08|

21 1134 |[Frsf |7 | 0.01EFE™)| 0.01|

22 1136 | e | 0.09 EF=w )| 0.09)

23 113972 | e | 0.05 @EF=w) 0.05]

24 [139/2 | e | 0.02 @) 0.02)

25 [139/2 | |leT=F | 0.02 @) 0.02)
26 139/2 fAsft T 0.02 (37 ) 0.02
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27 139/2 fAsft oo 0.02 (ZF7) 0.02
28 113972 |t e | 0.04 @EF)| 0.04
29 113972 |t |l | 0.02 @FET)| 0.02]
130 113972 | R | 0.01EF) 0.01]
131 113972 | |loT=F | 0.02 EF=) 0.02)
132 1139/2 | i | 0.09 @EF= )| 0.09)
133 140 | i | 0.04 @EF=)| 0.04]
|34 1141 R |lorw | 0.01 @FET)| 0.01]
135 142 R Rz | 0.035 (zF=)| 0.035|
136 144 | e | 0.03 @EF=w)| 0.03]
|37 145 | e | 0.05 @EF=w)| 0.05]
138 146 | e | 0.095 &%= )| 0.095|
139 147 | e | 0.089 @FF= )| 0.089)
140 |148/1P |t Fssa | 0.4 @FT)| 0.14]
41 |[378/1 |[Frsf [ | 0.02 EF)| 0.02]
42 |1378/1 R [ | 0.02 @) 0.02)
43 |1378/1 R [ | 0.01@FET)| 0.01]
|44 |1378/2 | [ | 0.02 EF=w) 0.02)
145 |1378/2 | [ | 0.01 @) 0.01]
146 |1378/3 | 7= | 0.03 @EF=w) 0.03]
47 |Road [Ty RS | 0.33 @) 0.33]
i %7 AT T |
48 ||110/1 | e | 0.06 @EF=w )| 0.0
149 1112 |t Fssz | 0.18 &FT)| 0.18|
150 111372 |t Fssz | 0.02 @FEm)| 0.02)
151 1114 |t Fssz | 0.07 @FET)| 0.07|
152 118 |[Frsft [ | 0.1 FF7 )| 0.1]
153 138 P | e | 0.03 @) 0.03]
|54 |42 | | | 0.03 @) 0.03]
155 |45 | 7= | 0.09 @EF=w )| 0.09)
156 |46 | 7= | 0.24 GFw)| 0.24]
|57 |47 |t [ | 2.01@FET)| 2.01]
158 |48 | [ | 0.63 @EF=w) 0.63]
159 |51 | |l | 0.08 @EF= )| 0.08|
160 |52 iy |l | 0.4 @FET)| 0.14
61 |53 |t |l | 021 @FEm)| 0.21]
62 54 | | | 0.2 (zF7 )| 0.2
63 55 it T 0.31 (377 ) 0.31
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64 56 fsft T 0.22 (ZF7) 0.22
165 |57 |t e | 0.02 @) 0.02)
66 |58 |t |l | 0.9 @FT)| 0.19)
67 159 | R | 0.32 EF) 0.32)
68 |60 | |l | 0.25 @F) 0.25)
169 |61 | |l | 0.1 @F=) 0.11]
70 |62 | i | 0.01 @) 0.01]
71 |66 R |lorw | 0.4 @F=7)| 0.14]
72 167 R [ I 0.4 (777 ) 0.4]
73 |68 |ty Rz | 0.4 @F=)| 0.14]
74 |69 | e | 0.08 @EF= )| 0.08|
75 |70 | e | 0.001 @F= )| 0.001|
76 |77 | e | 0.21 @EF=) 0.21]
77 |81 |t 7= | 061 @EFET)| 0.61]
78 |River |[FreFreT [ | 0.099 )| 0.099)
79 |Road [T [frs | 0.32 @R 0.32)
80 |Road [T [frs | 0.27 @F)| 0.27|
T 7 AT AR |
81 |River [T [ || 0.26167 (z==7 )| 0.26167|
T %7 AT A= 95 % |
82 219 P | [ | 0.09 @EF= )| 0.09)
83 |[296/3 | 7= | 0.24 @) 0.24]
84 517 P | e | 0.01 @EF=w) 0.01]
85 |1520 |t Fssz | 0.03 &FEm)| 0.03|
86 522 P |t 7= | 0.36 @FT)| 0.36]
87 |1525 |t 7= | 0.3 @&FEm)| 0.13]
88 530 |[Frsft [ | 0.9 EF)| 0.19|
89 |River [T [ | 0.4 @) 0.14]
190 |Road [T (R | 0.1 @) 0.11]
T %7 AT e ge |
191 |101/10 | [ | 0.03 @EF=w) 0.03]
101/3, 101/5/1,
S N S 009 v
101/10
o3 |[Auat V122 sy Eud 0.065 (317 ) 0.065
|94 1115 p [Ty [T | 0.095 @F )| 0.095
95 117/2 AT AT 0.22 (ZF7) 0.22
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96 118/2 AT FTAT 0.15 (ZF7) 0.15
lo7 |l42/1 |t e | 0.025 @7 )| 0.025|
08 |River [T |l | 0.25 @FET)| 0.25]
T 7 AT FET |
199 108 P | |loT=F | 0.1 @EF) 0.11]
100  |217 | |l | 0.015 EF=) 0.015|
101 |[217 R || | 0.015 (zF=7)| 0.015|
102 |Canal [T |[Fereta | 0.155 @EF= )| 0.155|
i 7 AT HER |
1103|138 | [ | 0.015 @EF= )| 0.015|
1104 203 | 7= | 0.19 GF=)| 0.19)
i =7 AT R |
1105 249 | e | 0.13 @) 0.13
106  |RIVER [T [ | 0.5 @FET)| 0.15]
107 |Road |[FreFreT (R | 0.05 @F)| 0.05|
RTi %7 AT AR |
108 |[159P R [ | 0.005 (zF=7)| 0.005|
109 |162P | [ | 0.005 @FF=w )| 0.005|
110|163 | [ | 0.0049 7 )| 0.0049)|
111 |l165 |t [ | 0.001 (zF=7)| 0.001|
112 [[167/1/2 iy et | 0.01 &FE)| 0.01]
113 |[167/2 iy [ | 0.04 =) 0.04
114 |[265 i [ | 0.02 @F)| 0.02)
115 |[265 |t 7= | 0.06 @FT)| 0.06|
116 |[265 |t 7= | 0.03 &FET)| 0.03|
117 |[265 |t 7= | 0.01@&FET)| 0.01]
i 7 AT AR s |
118|111 | | | 0.02 EF=w) 0.02)
119|111 | | | 0.02 EF=w) 0.02)
120|111 | 7= | 0.01 @) 0.01]
121|111 |t [ | 0.02 @FET)| 0.02)
122|111 |t [ | 0.02 @FET)| 0.02)
123|111 | [ | 0.02 @) 0.02)
124 [[112 |ty |l | 0.2 @FEm)| 0.12]
| Totall| 15.55657|

[%T. &. NHAI/GreenField/LA/2018/3A ]

g e, Aaw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1706(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Expressway in the stretch of land from Km. 215.8 to Km. 244.5 (At Post Sangamner, Taluka Sangamner) in the district
of AHILYANAGAR in the state of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer, Sangamner
for Sangamner Taluka in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Expressway in the
stretch of land from Km. 215.8 to Km. 244.5 (At Post Sangamner, Taluka Sangamner) in the district of
AHILYANAGAR in the state of MAHARASHTRA

|State: MAHARASHTRA ||District: AHMEDNAGAR |
SL. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

L1 | 2 L3 I 4 | 5 | 6 |
|Taluk: Sangamaner |
|Village: Chincholi Gurav |
l1 |[193 ||Private |IDry I 0.04 (Hectare )| 0.04]
B 318 ||Common |IDry I 0.265 (Hectare )| 0.265]
B 345 ||Private ||IDry I 0.26 (Hectare )| 0.26|
l4 |l493 ||Private |IDry I 0.41 (Hectare )| 0.41]
5 527 ||Private ||Wet I 0.335 (Hectare )| 0.335]
l6 ||531 ||Private |[Dry [ 0.035 (Hectare )| 0.035]
7 ||[720 ||Private |IDry I 0.03 (Hectare )| 0.03|
|8 ||River ||G0vernment ||River || 0.04 (Hectare )” 0.04|
|9 ||Road ||Govemment ||Road || 0.04 (Hectare )” 0.04|
|10 ||Road ||G0vernment ||R0ad || 0.28 (Hectare )” 0.28|
|Village: Talegaon |
11 172 ||Private |IDry I 0.01 (Hectare )| 0.01]
12 175 ||Private |IDry I 0.04 (Hectare )| 0.04|
13 182 P ||Private ||IDry I 0.07 (Hectare )| 0.07]
14 183 P ||Private |[Dry || 0.14 (Hectare )| 0.14]
|15 ||Road ||Government  ||Road I 0.27 (Hectare )| 0.27]
|Village: Hasnabad |
16 l116/1 |[Private ||IDry I 0.02 (Hectare )|| 0.02|
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17 125 |[Private ||IDry I 0.16 (Hectare )|| 0.16|
|18 ||128 p ||Private ||Dry || 0.1 (Hectare )|| 0.1|
19 132 ||Private |[Dry I 0.13 (Hectare )| 0.13]
120 1133 ||Private |[Dry I 0.08 (Hectare )| 0.08|
21 134 ||Private |[Wet I 0.01 (Hectare )| 0.01]
22 136 ||Private |[Dry I 0.09 (Hectare )| 0.09]
123 |[139/2 ||Private |[Dry I 0.05 (Hectare )| 0.05|
124 13922 ||Private ||Dry I 0.02 (Hectare )| 0.02]
25 |[139/2 ||Private |[Dry I 0.02 (Hectare )| 0.02]
126 |[139/2 ||Private |[Dry I 0.02 (Hectare )| 0.02]
127 13922 ||Private ||Dry I 0.02 (Hectare )| 0.02]
128 [[139/2 ||Private |IDry I 0.04 (Hectare )| 0.04]
129 1392 ||Private |IDry I 0.02 (Hectare )|| 0.02]
130 1392 ||Private ||IDry I 0.01 (Hectare )| 0.01]
131 |[139/2 ||Private |IDry I 0.02 (Hectare )| 0.02]
132 1392 ||Private |IDry I 0.09 (Hectare )|| 0.09]
133 |[140 ||Private ||IDry I 0.04 (Hectare )| 0.04]
[34 |[141 ||Private |IDry I 0.01 (Hectare )| 0.01]
135 142 ||Private ||IDry I 0.035 (Hectare )| 0.035]
|36 ||144 ||Private ||Dry || 0.03 (Hectare )|| 0.03|
37 |[145 ||Private |IDry I 0.05 (Hectare )| 0.05]
138 146 |[Private |IDry I 0.095 (Hectare )| 0.095]
139 147 ||Private ||IDry | 0.089 (Hectare )| 0.089)|
40 |[148/1P ||Private |IDry I 0.14 (Hectare )| 0.14]
l41 378/1 |[Private || Wet I 0.02 (Hectare )|| 0.02]
42 3781 ||Private [[Wet I 0.02 (Hectare )| 0.02]
43 378/1 ||Private [[Wet I 0.01 (Hectare )| 0.01]
l44 3782 |[Private || Wet I 0.02 (Hectare )|| 0.02]
l45 37812 ||Private [[Wet I 0.01 (Hectare )| 0.01]
l46 37813 ||Private [[Wet I 0.03 (Hectare )| 0.03]
|47 ||Road ||G0vernment ”Road || 0.33 (Hectare )” 0.33|
|Village: Junegaon |
l48 11011 ||Private |IDry I 0.06 (Hectare )| 0.06|
49 112 ||Private ||IDry I 0.18 (Hectare )| 0.18]
50 11312 ||Private |[Dry || 0.02 (Hectare )| 0.02]
51 114 ||Private |IDry I 0.07 (Hectare )| 0.07]
|52 118 ||Private |[Wet I 0.1 (Hectare )|| 0.1]
53 138 P ||Private |[Dry || 0.03 (Hectare )| 0.03]
|54 |42 ||Private [[Wet I 0.03 (Hectare )| 0.03|
55 |l45 ||Private |[Wet I 0.09 (Hectare )| 0.09]
|56 |l46 ||Private [[Wet || 0.24 (Hectare )| 0.24]
|57 l47 ||Private [[Wet I 2.01 (Hectare )| 2.01]
|58 |l48 |[Private || Wet I 0.63 (Hectare )|| 0.63]
59 II51 |[Private || Wet I 0.08 (Hectare )|| 0.08]
60 ||52 ||Private || Wet I 0.14 (Hectare )|| 0.14|
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l61 |I53 |[Private ||IDry I 0.21 (Hectare )|| 0.21]
|62 ||54 ||Private ||Wet || 0.2 (Hectare )|| 0.2|
63 |I55 ||Private |[Dry I 0.31 (Hectare )| 0.31]
64 |56 ||Private |[Dry I 0.22 (Hectare )| 0.22]
|65 ||57 ||Private ||Dry || 0.02 (Hectare )|| 0.02|
l66 |58 ||Private |[Dry I 0.19 (Hectare )| 0.19|
l67 |E ||Private |[Dry I 0.32 (Hectare )| 0.32]
|68 ||60 ||Private ||Wet || 0.25 (Hectare )|| 0.25|
69 |l61 ||Private [[Wet I 0.11 (Hectare )| 0.11]
170 |l62 ||Private |[Dry I 0.01 (Hectare )| 0.01]
|71 ||66 ||Private ”Dry || 0.14 (Hectare )|| 0.14|
[72 |l67 ||Private [[Wet I 0.4 (Hectare )|| 0.4]
173 |l68 ||Private |IDry I 0.14 (Hectare )|| 0.14f
|74 |69 ||Private ||IDry I 0.08 (Hectare )| 0.08|
75 70 ||Private |IDry | 0.001 (Hectare )| 0.001]
76 |77 ||Private |IDry I 0.21 (Hectare )|| 0.21]
[77 |Is1 ||Private [[Wet I 0.61 (Hectare )| 0.61]
|78 ||River ||G0vernment ||River || 0.099 (Hectare )” 0.()99|
|79 ||Road ||G0vernment ”Road || 0.32 (Hectare )” 0.32|
|80 ||Road ||Government ||R0ad || 0.27 (Hectare )|| 0.27|
|Village: Arampur |
|8 1 ||River ||G0vernment ||River || 0.26167 (Hectare )|| 0.261 67|
[Village: Wadzari Bk. |
82 219 P ||Private [[Wet I 0.09 (Hectare )| 0.09|
183 |[296/3 |[Private || Wet I 0.24 (Hectare )|| 0.24|
|84 ||517 P ||Private ||Dry || 0.01 (Hectare )|| 0.01|
85 ||520 ||Private |IDry I 0.03 (Hectare )| 0.03]
86 522 P |[Private || Wet I 0.36 (Hectare )|| 0.36|
87 ||525 ||Private [[Wet I 0.13 (Hectare )| 0.13]
88 |I530 ||Private [[Wet I 0.19 (Hectare )| 0.19]
|89 ||River ||G0vernment ||River || 0.14 (Hectare )” 0.14|
|9O ||Road ||Govemment ||Road || 0.11 (Hectare )” 0.1 1|
|Village: Wadzari Kh. |
91 |l101/10 ||Private |[Wet I 0.03 (Hectare )| 0.03]
101/3, 101/5/1, 101/6,
92 101/7,101/8, 101/9, ||Private Wet 0.03 (Hectare ) 0.03
101/10
93 ﬁjgg’ 1147272, Government chari 0.065 (Hectare ) 0.065
|94 ||1 15p ||Govemment ||chari || 0.095 (Hectare )” 0.095|
|95 ||l 17/2 ||G0vernment ||cana1 || 0.22 (Hectare )” 0.22|
96 11812 ||Government ||Canal I 0.15 (Hectare )| 0.15]
97 |la2/1 ||Private |[Dry [ 0.025 (Hectare )| 0.025]
|98 ||River ||Government ||River || 0.25 (Hectare )|| 0.25|

|Village: Kasare




[T &% 3(ii)]

HILT T TSIA . AHTYTL

9

99 |[108 P |[Private ||IDry I 0.11 (Hectare )|| 0.11]
|100 ||217 ||Private ||Wet || 0.015 (Hectare )|| 0.015|
101 217 ||Private [[Wet [ 0.015 (Hectare )| 0.015]
|102 ||Cana1 ||Government “Canal ” 0.155 (Hectare )|| 0.155|
|Village: Lohare |
[103 138 ||Private [[Wet [ 0.015 (Hectare )| 0.015]
[104 1203 ||Private [[Wet I 0.19 (Hectare )| 0.19|
|Village: Mirpur |
[105 249 ||Private |[Dry I 0.13 (Hectare )| 0.13]
106 |IRIVER ||Government  |[River I 0.15 (Hectare )| 0.15]
|107 ||R0ad ||Government ||R0ad || 0.05 (Hectare )|| 0.05|
|Village: Sadatpur |
108 159 P ||Private || Wet I 0.005 (Hectare )| 0.005]
[109 162 P ||Private [[Wet | 0.005 (Hectare )| 0.005]|
110 163 ||Private [[Wet | 0.0049 (Hectare )| 0.0049|
111 165 ||Private || Wet I 0.001 (Hectare )| 0.001]
112 l167/1/2 ||Private INA I 0.01 (Hectare )| 0.01|
[113 [167/2 ||Private [[Wet I 0.04 (Hectare )| 0.04]
114 |l265 ||Private || Wet I 0.02 (Hectare )|| 0.02]
115 |l265 ||Private [[Wet I 0.06 (Hectare )| 0.06|
116 |l265 ||Private [[Wet I 0.03 (Hectare )| 0.03]
117 |l265 |[Private || Wet I 0.01 (Hectare )|| 0.01]
|Village: Chinchpur Kh. |
118 111 ||Private [[Wet I 0.02 (Hectare )| 0.02]
119 111 |[Private || Wet I 0.02 (Hectare )|| 0.02]
[120 111 ||Private [[Wet I 0.01 (Hectare )| 0.01]
[121 111 ||Private [[Wet I 0.02 (Hectare )| 0.02]
[122 111 |[Private || Wet I 0.02 (Hectare )|| 0.02]
[123 111 ||Private [[Wet I 0.02 (Hectare )| 0.02]
[124 112 ||Private [[Wet I 0.12 (Hectare )| 0.12]
| Total 15.55657|

[F. No. NHAI/GreenField/LA/2018/3A]
SHAIKH AMINKHAN, Director
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